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O1LEICl-?-_O_RTI-IE PRINQIPAL D_IS_TRICT & SESSIONS IUDQE ((1-IgOSL_
TI DELHIS HAZARI

QFEICE OF CHAIRPERSON (ELECTION COM'MI'I'I'EE)_,_
DBA ELECTIONS-2024

N0. /EC/DBA/2025 Dated 19.02.2025
To,

(i) Sh. Ravinder Singh, Advocate,
ChiefElection Commissioner,
for Delhi Bar Association Election 2024

(ii) Sh. Atul Rathe,
Returning Oficer,
for Delhi BarAssociation Election 2024

Ref: Election Notice dated 15.02.2025 ofDelhi Bar Association (copy
enclosed).

Respected Sir,
This is to inform you that in terms of orders 17.01.2025 of

the Hon’ble I-Iigh Court of Delhi in the case of Lafit Sbatma & 01s l/Is.
Union oflirtdia &' 0.t:s'. [TWYQ No.10363fl02I_Z. the I—Ion’ble I-ligh Court of

Delhi has categorically observed as undcr:-
"9. We also take rlnto consideration the Resolut.-'on passed by
the Security Committee of this Court and which has in its
mcetziig field on 09 January 202.2 resolved that all the
Election Commissioners, Reruming Officers together with the
Presidents"/.5‘ecrctaries ofail the BarAssociations would make
necessary arrangements for procurement of EI/Ms/Ballot
Papers and coordinate with M/s SEC‘ Communications Pvt.
Ltd. for setting up card reader znacbines and other equipments
well 11'? time. ”

It is impressed that considering the timelines and having
regard to the preparations as to procurement of EVMs/Ballot papers,
setting up card reader machines and other eqnipments, immediate action is
desirable. In this respect, it may also be informed that the list of eligible
lld. Members of Bar has already been shared with the Delhi Bar
Association on 04.02.2025.

You are, accordingly requested to initiate process and take
necessary steps so as to ensure smooth conduct of election on 28.02.2025.

Please treat this on priority basis. her 5"



\

Thanking you.
/[D .196’, at Q, ,1’ n Yours Sinc rel)".it atNeda O cer.
Z <1-(J60/5;’?2:;"’ Election Committee DBA 2024
.DBfl5F- or

No.2 (35%/igmozgsv O Dam 5
' ‘l ii FEB 2020Copy to-

1) The Registrar General. Hon‘ble High Court ol'Dclhi. New Delhi.
2) PS to Ld. Principal District & Sessions Judge (I-lQs). THC, Delhi.
3) PS to Ld. Principal District & Sessions Judge (West), THC, Delhi.
4) Advocates Sh. Chandan Singh Rawat, Sh. Rakesh Bhalla, Sh. Dinesh

Chaudhary- Members of Election Commission.
5) Advocates Sh. Subhash Tagra, Sh. Virender Singh and Sh. Prashant

Diwan- Members of Election Tribunal.
6) Advocates Sh. Ankit Gupta, Sh. Harish Kaushik, Sh. Satish Kuma, Sh.

Kshitiz Ahlawat and Sh. Garvit- Assistant Returning Officers.
M16 Dealing Assistant, Website Committee, Tis I-Iazari Courts, Delhi

with directions to upload the same on the official website of Delhi
District Courts. Tis I-Iazari Courts. Delhi.

8) R & I Branch (I-IQ). THC. Delhi with direction to display the same on
all notice boards and other necessary places. 27¢’-2‘ ,-

Nodal Officer. Election Committee
DBA Election 2024
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President
MITIN AH LAWAT
9510185581

$1 ties Pres.-cton!
MANISH SHARMA
9999997579

was President
GIRISH KAUSHIK
9599925926. 9953534600

Hen): Secretory
‘ ATUL KUMAR SHARMAsseeztszza

I

spat Seflifllaly
' DHARMENDER BASOYA

essasissc:
Joint Secretary
MS. SHWETA RANI
9855501236

Treasurer
SAHIL PU RI
8060153322

Sr. Member EXECUTIVE
RAHUL KASHYAP
9891009515

GAGANPREET SINGH
9810243506

Member Execurr./2
SACHIN SHARMA

r 9350559563
EUJYA KUMAR SINGH
9565759345

RERDEEP KUMAR NAAGAR
9253605700

AMARJEET SINGH
‘ 882595&?6e

éady Member EXBCUIII/B
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TIS HAZARI COURTS, DELHI-110054 _ _
Phone : 23975016. 23975032 E-mail : dba.tlshhazari@gmail.eom - l

I 15.02.2025
ELECTION NOTICE______.._._-_-—-|-—"

Membcr.< are hereby informed that the Election Commission
was appointed by the Executive Committee in its meeting
dated l5"‘ l'eb1'uary, 2025 following four persons have been
appointed to the Election Commission: -

1. S11. Rat-intler Singh, Advocate - ChiefElection -
C0mmission er

2. Sh. (.'lm/zrltui SiughRowan./irlvocate
i 3. Sit. Rn/\ e.\1't B/ttt11tt,.-ltl1'0t.'tt!r.'

J. Dinush (‘finial/utt;i'

_Eicc_tion 'I't'ibunnI con1p_|'ises olithc l'o|lowing__persons: -

I‘ I. Sh. .‘§'ttblttt\'lt Tlt_t{l‘tt..*i|'/l‘0t'!lIt‘
2. Sh. It'rt'trtI¢'t'.§'iu_r;l1,/ltt1'ut'tttt'

1 3. 5'11. Prtnhttnt lliirnn. .-ltI1'ut:tm-

.S‘lt_._,t ml Rnrltt-._ .-Itti-at-are is ttnnnititml as Returning officer.

The I-"client ing_;ulvuc:1tes_arr appointed as AROs.

I. -I/tktt (input..ltIr~t'rtn: J
2. Harm’: l\2uu.\lu'It. . ltt'1'ut'ttte ‘
3. .‘§'tm'.\1/tl\'ntmn'. -l :11-mun’
J. .S'/r. 1(sIu'!t'; .-I/ztun-at, /ltl1'0t'tm'
5. Sit. (im'vt't, .*ltlvm'ntt'

Nth! 1>‘3*-‘~“‘““J/ shellItul Kutmir Slim-ma’ "'
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